FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
SRIMARG HUMAN RESOURCE PRIVATE LIMITED UNDER CIRP
OPERATING IN MANPOWER SUPPLY INDUSTRY AT CHENNAI, TAMIL NADU
((Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016))

RELEVANT PARTICULARS

Name of the corporate debtor along with PAN/CIN LLP

Srimarg Human Resource Private Limited
(CIN: U74990TN2010PTC074974)
(PAN: AAOCS5453))

2 | Address of the Registered Office No.9, MUTHU NAGAR POONAMALLEE,
CHENNAI, Tamil Nadu, India, 600056

3 | URL of website Not Available

4 | Details of place where majority of fixed assets are located As per Information received from Suspended
Board of Directors, there are no Fixed Assets
Available with the Corporate Debtor

5 | Installed capacity of main products/ services NA

6 | Quantity and value of main products/ services sold in last Total Revenue
financial year FY 2022-23 (Provisional)- Nil

FY 2021-22 (Audited)- Rs 15.41 Crore

7 | Number of employees/ workmen Nil (in FY 2022-23)

8 | Further details including last available financial statements | Can be obtained by sending an Email to Nikhil
(with schedules) of two years, lists of creditors, relevant | Sachdeva at cirp.srimarg@gmail.com or through
dates for subsequent events of the process are available at Speed Post/Courier addressed to Nikhil Sachdeva

at H. No. 541-L, Model Town, Preet Hospital
Road, Punjab ,141002

9 | Eligibility for resolution applicants under section Can be obtained by sending an Email to Nikhil

25(2)(h) of the Code is available at: Sachdeva at cirp.srimarg@gmail.com or through
Speed Post/Courier addressed to Nikhil Sachdeva
at H. No. 541-L, Model Town, Preet Hospital
Road, Punjab ,141002

10 | Last date for receipt of expression of interest 03-09-2025

11 | Date of issue of provisional list of prospective resolution | 08-09-2025
applicants

12 | Last date for submission of objections to provisional list 13-09-2025

13 | Date of issue of final list of prospective resolution applicants | 18-09-2025

14 | Date of issue of information memorandum, evaluation | 23-09-2025
matrix and request for resolution plans to prospective
resolution applicants

15 | Last date for submission of resolution plans 23-10-2025

16 | Process email id to submit Expression of Interest cirp.srimarg@gmail.com

17 | Details of the corporate debtor’s registration status as | No information has been received from Suspended

MSME.

Board of Directors

Nikhil Sachedva
Resolution Professional
Srimarg Human Resource Private Limited

Regn No: IBBI/IPA-001/TP-P-02743/2022-2023/14184
Address for Correspondance: H. No. 541-L, First Floor,

Model Town, Preet Hospital Road, Punjab ,141002

Regd. Address with IBBI: H. No. 2822, First Floor, Sector 32-A,
Chandigarh Road, Near BCM School, Ludhiana, Punjab-141010
AFA: AA1/14184/02/311225/107328 Valid Upto 31.12.2025

Date: 19.08.2025
Place: Ludhiana


mailto:cirp.srimarg@gmail.com
mailto:cirp.srimarg@gmail.com
mailto:cirp.srimarg@gmail.com

L0 AT ki [’ 7 610

EBBens BrEmG

uigeud G
SBlpmr_iger Qasrensruiles sanfluyser Lenflwwiszs Asrflsfler FEUL®H aimLd
Bwris aflupwer fCsrien NlenrGeal eSIHICL_Liq.MHarer

allpLLSeng Claefl L (DS aSHETRT HjmIpLiL
(Caflu sLdr Siras ausmasunComt wHHIDL Apmgly Bewed aurflu (QAum@mBneueTr BuirseT
Qprging Blene Qeuenn Shorarn) eupsis ollssr,

20166 oS il 36A (1)er £ )

Qam_m e gaeusizs
1 | eyl sLsmmeri G bHIyH s aflupiosit fiGanie WenrGoul sliHOLL
PAN & CIN/ LLP No. (CIN:; U74990TN2010PTC074974)
(PAN: AAOCS5453]
2 | ufley geysusa psaufl 616991.9, (&8I BaT, Lhaeved, Qedrenan, SIDHIE,
BiHun 600056
3 | Benemwugen URL AenLsaslldme

Quburerer Heneowrsn Olsrggsae

Beofaan Qeiuwiule Buignras @uwelelmbz

Qs Gasneusallsin sysmey whHoyb wi

Simongianr G sder eflauyhime Qupiu's.  seaelerg, Hneen  scsmsflldb
Bleneownsn Clenggdss agiajn Sedeme.
5 | @sflu sunfliysen Cemausmefl e Quimisns)
Pyesr Hpsa
6 | sLps Héluramgs eljusmen Qeiwiul L wédu | Qwrss eimeumn

54 syem@ zo22-23 (gphansdlswnans) Sesns
Bélursim(® 2021-22 (genllbens Qaiwiu L g)
. 15.41 Gamg

uetlwnemisen | sanfluraeflan asimentléama

Bevena (58 spein(@ 2022-23)

Buan@ e Paensara soLfuras dess
Bdlflne) il bmadnst (2L asnemsEHLE), &Ll
aupiduaisasn Ul igudss, Qewdapds
2058088 Hapeaysenssrsn Aunnssora Cadad
el L s b6 daumiiss @riCe desdenpen.

cirp.srimarg@gmail.com ersinn Wlenenghaed (pmeuflifsh
Réled eaCaeunsyd Wlsnengres) Siguuivesdn weaGion
Sivng Ble) eébgeur, o orsir.541-L, wm & Laysir, 1%
ID(hS S EUDENEN SIENED, Ligh#TL1 141002 aigg (paeuflufe
Beha i Curelgafiud peowrsGar Qupsnd,

@A G Ay 25(2)(h)-6n dip Smorsn
el ememn ugmisEnssn @S Bhks daosdng:

cirp.srimarg@gmail.com ersimn Wlemengneed (peauflis
Hells) aaCaauneyiE Wsmamgneh gayiyeuser apsoEinr
Sidveug) Bl ssCaaun, sié areir.541-L, wre) Laysit, (f
IBHSZIOUDENET STENR), LgHETLI 141002 aignp (wasuflBey
Bopa e Gurel” | flur ppeowraGar Qupsdmb,

10 | dpiugms Qausfliu@assushanen 03-09-2025
so_dl Cgd)

11 | aumrisre Sronen elanemuingimiaef 08-09-2025
spersils uligud GaslLiu@b Cad

12 | gperells Ll guislls o CeLimanasmsn 13-09-2025
somfiughans se_d Csd

18 | eurusras Emorer el merriiLigmyiaelsn 18-09-2025
Brydlo ulgued Qesallifl Lu@ b Codl

14 | smaued Giturmenr, wdinS @ Gl fas whgd | 23-09-2025
aummane Sronsn slenemiiLgyiaenée Siey
A misgnsaner Canflamasanen seLdls Cadl

15 | Sioress AL seng swidiuughensn soLd Gad 23-10-2025

16

el @iugeng somifliugpansn
Bleimemgneed (paeufl

cirp.srimarg@gmail.com

17

MSME &5 Bimjeusn sLsmmeflulielr udley Hlanaollel
el qursige,

e famb Oriunu L Guéensisa ool mis)
155 Hmeugyb Aumiiuelfene.

Bsd) : 19.08.2025
S : prflurearm

Hflsb #aCHeur
Sorer Hlyewry
yhorys aflupwer ACsriey WanrGou eAGLL

IBBI Reg No. IBBI/IPA-001/IP-P-02743/2022-2023/14184
s uflompsdihetes (peeaufl : aF.ae6m541-L, L & Layer,

O w@HSgIanames FIEM6, LEHEN 141002

w9 2 L et udley Qeiigisten waeufl : a1, a6, 2822, (&G Gemb, Ufley 32 A,
getmgan snevev, Ldern Letafl gymdled, eyrdlumenn, Lgremt 141010
AFA : AA1/14184/02/311225/107328 Valid upto 31.12.2025




FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

SRIMARG HUMAN RESOURCE PRIVATE LIMITED UNDER CIRP
OPERATING [N MANPOWER SUPPLY IH "ILI""F«.'! AT FHH'|"'-AI TAMIL MADUY
[{ Under sil-r tinn [ 1] of ian A6A ¢ -|'|:" Ho 1.r|:| of india

RELEVANT PARTICULARS
1. |Name of the cororate debios ‘Stimarg Human Resource Private Limited
#long with PANSCIN LLP {CIN: UT4990TN2010PTCOTAS74;
.  |[PAN: AADCS5453 )
2. (Address of the Registered Office: | NO.9, MUTHU NAGAR POONAMALEEE,
| CHENMNAI, Tamil Nadu, india, 800056

| 3. [URL of website | Not Available =
4. |Detsls of place where maanty As par information received from
fcﬂ fiend Fssels are ocated Suspendsd Board of Directors, thene ars

o Fedd Asset= Aallahle with tha
(Gorporate Debtor

| 5. | Installed capacity of main MNA
| prducts/ services .
ES E!'ua.t‘fr.l'lr ard value of mamn Tolal Revene
| products/ services soid in last Fy 2022-23 {Provisional} Ni
{ Enancial year [ FY 2051-23 [Audited} Rs 1541 Crong
7. [Number of employees,’ workmen | Nil (in FY 2022-23) |
|8, [Further details including last | Can be obtained by sending 3n Email to i

evaidable financial statements Hikhil Sachdeva at ciep snimarp@emad com
[{with schedules) of two years, lists | or through Speed Post/Couner addressed
{of creditors, relevant dates for to Mikchil Sachdewss at H. No. 5411,
subseguent cvents of the process | Mods! Town, Prest HospRal Road,
jare avalable & |Punsb 141002
9 Ejug,;ullu:-p for resolution applicants | Can be obtained by mnmng an Email to
| under section 25(21(h} of the Coda| Nikhil Sachdeva at Grp. Enmarg@gmail.com
I'= available s of through Speed Post/Couner addressed
ko Nikhil Sachdovecat W Mo, 5451,
Mocel Town, Preet Hospital Road,
il | Pungib, 1410002
10 | Last date for receipt of expression | D3-09-2025
| of imérest | )
11 | Date of issue of provisional st of | OB-09- 2025
[prospective resslution apolicants

12, Last date for sebmission of | 13-00-2025
jchjections 1o provisional kst .
13 | Date of meone of firal ke of 18 002025
| __|prospective resolution applicants | .
| 14. | Date of ssue of information 23092025

[memorandum; evaluation matrix
jand roqueest for resnluEon plans o
___[POSPECive fesolution applicants

15, | Lagt date Tor submission of 23102025
(resolution plans .
16, Process emal i 1o sibrmd G s margEamad oo
: Eup:eq".-e-::ln o Interest .
17 Wtwlh Of thi corporate Delioers | Mo snformetion has boean received from
|registranion status s MSME. Suspended Board of Directors
Date: 13.08.2025 Nikhil Sachedva
Place: Ludhiana Resolution Professional

Srimarg Human Resource Private Limited
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